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services of the financial year 2006-07, as passed by the Lok
Sabha, be taken into consideration."

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the BUI.

Clauses 2 to 4 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, | beg to move:

"That the Bill be returned."
The question was put and the motion was adopted.

DISCUSSION ON THE WORKING OF THE MINISTRIES OF
PANCHAYATI RAJ AND RURAL DEVELOPMENT - Contd.

MR. DEPUTY CHAIRMAN: Dr. K. Malaisamy, your party has 11
minutes. Ptoses, keep this time in view.

DR. K. MALAISAMY (Tamil Nadu): Thank you, Mr. Deputy
Chairman, Sir, for having given me this opportunity to speak on a very, very
important subject, namely, Rural Development and Panchayati Raj. | am vary
much familiar with this subject as a person hailing from a village which is
backward and as a person well aware of the problems and prospects of
villagars.

Sir, India is a vast country with huge magnitude of rural base. That is
why it is said that India lives in villages. Any development or growth in the
country is meaningless unless It is translated in villages. Sir, the problems of
villages are manifold. We are fully aware that one-third of the world's poor are
in India; more than one-third of the total population of India' are below the
poverty line; and more than 50 lakh persons are unemployed. What | am trying
to say is that the magnitude of the problem not only in villages but also all over
the country is very, very huge. The problems in villages in particular are
massive and gigantic. Hence, it is a great challenge indeed.

Sir, a right focus has been given on the development of villages ever
since Independence. Several programmes were thought of, including
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the Community Development Programme, which was a historic landmark in
the history of rural development.

Sir, the Ministry of Rural Development and the Ministry of Panchayati
Raj have played vital and significant role in the development of villages. Sir,
over a period of time, several thoughts were given by our politicians as well as
bureaucrats to it. Several new schemes were conceived, and several earlier
schemes were restructured, revamped and improved with the result that the
focus now has been shifted to the development of rural areas. Sir, as far as
the Ministry of Rural Development is concerned, it consists of three
Departments - Department of Rural Development, Department of Land
Resources and the Department of Drinking Water Supply. Sir, as far as rural
development is concerned, it has been envisaged for alleviation of poverty,
generation of employment, social security, infrastructure development and
improving the quality of life, especially of the people living below poverty line.
Sir, for improving the quality of life, they have taken care of five important
areas, namely, health, education, drinking water supply, housing and roads.
Sir, to achieve this goal, they have gone through several initiatives, as | said
earlier. | may touch and go because of want of time. Sir, the Pradhan Mantri
Gram Sadak Yojana, Sampoorna Grameen Rozgar Yojana, Swaran Jayanti
Gram Swarozgar Yojana and Rural Housing are the major schemes which
have been implemented by the Rural Development. Then, coming to land
resources, Sir, it increased the biomass production by developing wasteland.
Not only that, it provides support service to land reforms, revenue system and
revenue record. Then, it also undertakes the development of desert areas and
drought-prone areas. Sir, the basic aim of the whole thing is that the
Constitution warrants the village to formulate, develop and execute the
schemes which | have mentioned.

Sir, now, | come to drinking water supply. Here again, now, this is
most important. It is a paramount and important scheme for rural development
and the Accelerated Rural Development Water Supply Programme is a
popular scheme. Total sanitation scheme is also popular.

Sir, | will now come to the most important part of the core
observation. Sir, in the Budget, namely, Demands No.78, 79 and 80 relating
to Rural Development, Land Resources and Drinking Water Supply we are
concerned now. The Finance Minister has just now mentioned what it was
and what it is; we have been increase under every scheme and they are
giving lot of money. Starting with the Prime Minister followed by the Finance
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Minister, what they say is, "money is not a problem; we are giving in
abundance." Sir, my observation is, as far as SGRY is concerned, the House
and the hon. Deputy Chairman are fully aware that it envisages additional
employment and food security and creation of durable assets. This is the
basic purpose of this scheme. Sir, what we are able to see is 75 per cent is
given by the Centre and 25 per cent is shared by the States and even among
the 25 per cent, it is being shared by the three tiers of the local bodies in the
ratio of 20:30:50. Sir, what | am trying to ask here is this. In the Revised
Budget, the amount of Rs.3,650 crore set apart under SGRY, now has been
reduced to Rs.2,700 crore. This amount is consisting of cash component and
the foodgrains component. | want a specific answer from the Minister: How
Rs.3,650 crore which was originally estimated in the Revised Budget has
been reduced to Rs.2,700 crore? This is my first point.

Sir, coming to rural housing, there has been an increase in outlay. |
don't deny it. But whatever increase is given in the infrastructure
development, roads and bridges, etc. the quantum of increase, according to
me, is very, very marginal.

Sir, coming to the other aspect, namely, in rural housing, the
allocation of Rs.2,497 crore has been just increased to Rs.2,600 crore and
odd. Again for infrastructurel development, for earlier year, it was Rs.21,354
crore. It has just been increased to Rs.24,047 crore. What | am trying to say
is, the increase given is marginal, not substantial. Sir, in. other words,
whatever grant the Government gives, under various schemes, is inadequate.
In fact, | had been listening to the Treasury Benches, | mean, the UPA allies,
who were discussing the Appropriation Bill. It looked as if they were speaking
from the "Opposition Benches. They were fair enough, and they have to be
complimented for calling a spade a spade. They have nicely told how grant is
lacking, how it is inadequate and how it is ineffective. This has been pointed
out by the Members from the other side, not from this side. Sir, whatever
amount was given, as was rightly said by them--I endorse their view - was not
adequate and given on time. | tell you an example. Suppose a house is to be
built; it comes up to a lintel level. They have to wait months and months
together to get second instalment and complete the house. If you really want
to give a grant, why can't you give it on time, in one instalment? That is my
point, Sir.

Sir, coming to my specific point, what | am trying to highlight, again
and again, is that if at all a grant is given under various Schemes,
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under the Rural Development and Panchayati Raj, it is inadequate. This is
number one. Even if it is adequate, it does not reach the beneficiaries in time.
Sir, as a student of management, | have been taught, long ago that the
parameters for service and assistance are that it should be continuous; it
should be equal; it should be timely; and it should be adequate. These are the
four points for consideration. Their service and assistance should go together.
Similarly, there should be 3A's, namely, it should be available, it should be
accessible and it should be acceptable by the beneficiaries. | would like To
know whether these kinds of parameters are met by them. | very much doubt.

Sir, coming to IAY, a housing scheme, which is a very popular
scheme, | am sorry to say that, though it is popular, though it is well received
by the people, not even one-tenth of the total requirement or the demand is
met. This is my point. Sir, the allocation in this scheme has been reduced by
the Central Government. | am illustrating the example of Tamil Nadu. The
same situation would have been felt by the other States also. | have got the
figure, Sir. The allocation in T.N. was reduced, in 2005-06, from Rs.143.59
crores to Rs.130.25 crores due to revised formula, do not know under what
circumstance their formula has been revised. If it is revised, why should there
be a reduction? The result is a reduction of nearly 7,000 houses from the
originally proposed figure, | mean, 30,909 pucca houses and 58,568 kachcha
houses were damaged due to floods. The hon. Deputy Chairman knows that
due to Tsunami, followed by the unprecedented floods, in Tamil Nadu, houses
were damaged; they had been washed away. Under this Scheme, the need of
going in for dwelling houses and upgrading the kachcha houses is possible.
When the proposal is there, when the natural calamity has occurred, should
they not take special care to see that something is done substantially? In spite
of the fact that the proposals have been sent, nothing is being done.
...(Interruptions)... | am anxiously waiting how Mr. Narayanasamy will react to
it.

MR. DEPUTY CHAIRMAN: He has reacted! ...(Interruptions)...

SHRI V. NARAYANASAMY (Pondicherry): Sir, Tamil Nadu has got a
very good allocation, and the money is received by them ...(Interruptions)...
Though the Central Government gave the money ...(Interruptions)...

SHRI P.G. NARAYANAN (Tamilnadu): He is always against Tamil
Nadu. ...(Interruptions)...
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SHRI V. NARAYANASAMY: | am telling my hon. Minister, Mr. Mani
Shankar Aiyar, that he should tell the people that the money was given by the
Central Government. ...(Interruptions).,.

DR. K. MALAISAMY: Mr. Deputy Chairman, Sir, as you are aware,
3.84 lakh BPL families are being identified 'homeless'. The proposal for
additional allocation from the Government of India has already been there; |
do not want to go into the details. My main point is that a peculiar situation
has arisen in Tamil Nadu after the Tsunami and unprecedented floods. In
such a situation, whatever the proposals that have been sent by the Tamil
Nadu, should you not consider them? Should you not give extra consideration
to them? That is my question. ...(Time-bell)...

Coming to an important area, in these days, human lives become
static, stagnant and almost lifeless, if you are not provided with power supply.
Power supply is to be provided everywhere. But it is not so easy. In remote
places, God-forsaken places, inaccessible places, particularly, in tribal areas
where power supply is not there, the only solution that one can think of is
expanding the non-conventional energy. | am told that nothing has been done
in spite of the fact that non-conventional energy arrangement has been with
Govt, of India. It has not reached much of the tribal areas.

Coming to land resources, though there is abundant scope for
developing desert land or wasteland or drought-prone areas, very little has
been done. As far as this aspect is concerned, | submit, Mr. Deputy
Chairman, Sir, that, in Tamil Nadu, in respect of wasteland development there
has been a major breakthrough. They have done wonderfully well and they
have gone too far, as far as the development of this area is concerned. Why
don't you take some hints from T.N. and do something? More allocation is
necessary for the development of land resources also.

Coming to very specific problem relating to Tamil Nadu -Mr.
Narayanasamy may kindly listen to me and then react. As far as the SGSY
Schemes are concerned, the nationalised banks are charging different rates of
interest while lending to Self-Help Groups. They are lending them money. As
far as the nationalised banks are concerned, one bank is charging one rate of
interest and another bank is charging another rate of interest. That is number
one. Number two is, when they are lending to NGOs, they are lending at a
lesser rate of interest than the rate of interest
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being charged to Self-Help Groups. Can't they do something concrete in this
regard?

MR. DEPUTY CHAIRMAN: Dr. Malaisamy, please conclude.

DR. K. MALAISAMY: Sir, coming to one important aspect, which is
specific and peculiar to Tamil Nadu, nearly 562 Town Panchayats, which were
under the Tamil Nadu Municipalities Act, were downgraded and reclassified
as Special Village Panchayats. Now, they come under the Panchayat Act.
With the result, whatever grant that they have been getting or that the Urban
Development Ministry used to sanction, that is stopped. Now, these Special
Village Panchayats do not receive any assistance either from the Rural
Development Ministry or from the Urban Development Ministry. None of them
is assisting. Now, these 562 Town Panchayats, which have been classified as
Special Village Panchayats, are neither here nor there. They are in-between.
They are helpless. So, something has to be done. The Tamil Nadu
Government has sent a specific proposal in this regard.

Coming to the wage component...
MR. DEPUTY CHAIRMAN: Dr. Malaisamy, please conclude.

DR. K. MALAISAMY: When we give employment or manual labour to
a member of a family, the wage component consists five kilograms of rice and
the rest in cash. The cash component and the rice component put together
are being paid as wages. Now, they felt that five kilograms of rice was high
and that the quantity should be reduced to three kilograms. Reducing it from
five kilograms to three kilograms is well taken. But should he not be
compensated for that? Or, shouldn't the cash component be enhanced? You
have not done that. You have reduced the quantity of rice from five kilograms
to three kilograms, but the cash component remains as it is. Is it not an
injustice?

MR. DEPUTY CHAIRMAN: Dr. Malaisamy, please conclude. You
have taken more time than allotted.

DR. K. MALAISAMY: Sir, you have been nice to everyone except
me.

MR. DEPUTY CHAIRMAN: | have been nice to you also. Your
allotted time is 11 minutes. You have already taken 17 minutes. | have been
nice to you.
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DR. K. MALAISAMY: | will take five more minutes only. | speak very
rarely. ..(Interruptions)...

SHRI V. NARAYANSAMY: Sir, for the hon. Member, it is a system
failure. ...(Interruptions)...

DR. K. MALAISAMY: Sir, there are other areas like MPLADS. In the
case of MPLADS, specific proposals, particularly, after the occurrence of
Tsunami and floods, have been sent by the Government of Tamil Nadu. They
are pending with the Government of India. They have to clear it. Similarly, 5
per cent allocation has been made for maintaining the durable assets. That is
not enough. Now | come to the Panchayati Raj. Sir, while | was commenting,
critically, that the grant given by the Ministry of Rural Development has not
been enhanced and it has been reduced in certain areas, | would like to
compliment the Ministry of Panchayati Raj for increasing the allocation from
Rs. 50 crores to Rs. 3,825 crores, which is 7 to 8 times more. He really
deserves pat and praise for increasing this allocation.

MR. DEPUTY CHAIRMAN: Please conclude. You have already
taken sufficient time.

DR. K. MALAISAMY: | will take two-three minutes more. Sir, as a
former State Election Commissioner, | can talk about the Panchayati Raj
System with a little authority. The Ministry's functions are to conduct
periodical elections once in every five years, to maintain reservation for SC
and ST and women, to set up a Finance Commission, to constitute a District
Planning Committee down the level and then develop self-Government and
empower the Gram Sabhas, etc. These things are there.l don't want to go into
the details. The Minister knows much better than me. | am very much
bothered about one thing. One of its functions is to impart training and
capacity building of the elected representatives. | would like to know whether
it has been done. Many times, the elected representatives, particularly,
women representatives, are not equipped fully and no capacity building is
done. What exactly is being done by this Ministry to do something on that?
Secondly, | would...

MR. DEPUTY CHAIRMAN: This was your last point. Please sit
down.

DR. K. MALAISAMY: Sir, the sum and substance of my
observation is that scheme-wise it is good, it is laudable. But, atthe
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same time,, whether it has been implemented rightly and correctly and
whether it has reached the beneficiaries, is a big question mark. As you know,
Sir, one should have an organisation, objective people and operation.

MR. DEPUTY CHAIRMAN: That is sufficient. You have already
spoken about it.

DR. K. MALAISAMY: | would like to say that you should have a
comprehensive approach to see whether your structure is okay, whether the
people involved are okay. Whether the system or operation is okay. You
kindly check it up.

MR. DEPUTY CHAIRMAN: Mr. Malaisamy, What is this?

DR. K. MALAISAMY: Secondly, it is said here that they have got a
political will to do this and that. It sounds well. Poojaryji is also here. |
mentioned it on the other day whether you have got a will and still to
implement it rightly.

MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. MALAISAMY: Lastly, | would like to know from the hon.
Minister as to what is his approach towards making allocations to States,
particularly to those States with whom this govt, don't see eye-to-eye.

SHRIMATI VANGA GEETHA (Andhra Pradesh): Mr. Deputy
Chairman, Sir, | thank you for giving me this opportunity to participate in the
discussion on the working of the Ministries of Panchayati Raj and Rural
Development. Both these Ministries are very important for the development of
India. The Annual Report of the Ministry of Rural Development starts with a
quotation of Swami Vivekananda. It says, "The real India lives in villages.
Unless we are able to uplift the Tribals and the Backward Classes, India faces
a dark future." Itis true.

First of all, | would like to talk about the Ministry of Panchayat Raj.
As | said a day-before-yesterday, | have come through the Panchayati Raj
System. | am vary much in favour of the Panchayati Raj System | appreciate
the hon. Minister of Panchayati Raj. He himself has admitted it

40



[20 March, 20061 RAJYA SABHA

1.00 P.M.

and pointed it out in a Press statement. Sir, it is unfortunate that over the
years, despite the constitutional guarantees,-

MR. DEPUTY CHAIRMAN: Mrs. Vanga Geetha, you continue after
lunch.

After the conclusion of this debate, we will take up Special Mentions.
The House is adjourned to meet at 2 o' dock.
The House then adjourned for lunch at one of the clock.

The House re-assembled after lunch at two of the clock, THE
DEPUTY CHAIRMAN in the Chair.

SHRIMATI VANGA GEETHA: Sir, | would like to quote the hon.
Minister's statement. He has identified the real problem in the three-tier
system. He has said, "It is unfortunate that over the years, despite
Constitutional guarantees, the Panchayat, at all levels - village, block, taluka
and zilla -- has remained dysfunctional because of several parallel bodies of
the State and the Centre that are still operating at all these levels. Sir, to
overcome this, a Group of Ministers is now examining how the Panchayati
Raj institutions could be empowered further instead of just institutionalising
them as a village rapublic”.

Firstly, | would like to raise the issue of funds allocated to the
Panchayati Raj Ministry. The amount for providing employment is not enough
when we take into account the demand specifically. Secondly, the day before
yesterday, | mentioned about article 243G of the Constitution, which provides
for the devolution of powers to the Panchayats, for empowering Panchayati
Raj institutions, including Gram Panchayats, to function as "institutions of self-
government" to make plans for economic development and social justice for
their respective areas and implementing the programmes of economic
development and social justice in their respective areas. The role of
Panchayati Raj institutions has its bearing on economic development and
social justice in rural areas.

Sir, the Centre should ensure that ail the States to which the
Constitution 73" Amendment Act applies have to devolve powers and
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responsibilities to the Panchayats in equal measure. Sir, the Panchayati Raj
holds the key to garibi hatao. This can come about only if the institutions of
Panchayati Raj are strengthened at the grass root level. Immediate steps
need to be taken to strengthen the Panchayati Raj Institutions.

Sir, the role of the Panchayati Raj system is dependent on three
Fs, namely, funds, functions and functionaries. Sir, even now the preliminary
work has been completed in some States only. But, in some States, this
3-tier system is not being implemented. The Government should give top
priority to transfer of power to the local bodies; otherwise, the meaning of
democracy will not be achieved in true sense. | would like to know from the
hon. Minister how many States have made the rules for delegating the
power to the Panchayati Raj Institutions.

Sir, the Panchayati Raj system should provide a systematic training
ground for the people who will take top leadership positions in the country in
the future. Women are making impressive strides in their quest for leadership.
The Government should incorporate some recommendations of the Eleventh
Finance Commission to overcome corruption in the Panchayati Raj system.
Before implementing it, the Centre should consult the States. The
Government should make serious efforts to institutionalise social audit
measures through Gram Sabha so that Gram Panchayats are made
responsible to the village community as a whole. The Centre should ensure
that the States need to put in place systems that are capable of tracking
transfers of funds to Panchayats, both through banks and treasuries. This
would definitely ensure tracking of releases and expenditure. The Centre
should work with the States to put in place the required hardware and
software for this purpose.

Sir, the Ministry should agree to support initiatives taken by the
States in computerisation and e-governance of Panchayats as part of the
National e-Governance Plan. The Government should set up a committee for
the Panchayati Raj Institutions to monitor the release of grants for a particular
Five Year Plan.

Sir, there should be a national perspective plan on decentralised
training and capacity building for all Panchayati Raj Institution functionaries
with specific objectives like time-frame and resources. The Centre should
assist the States in upgradation of training centres and extension training
centres at the district, block level and below.
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Sir, training is all the more required because the hon. Minister told 'the
House the day before yesterday that about 32 lakh representatives are there in
the Panchayati Raj system, and out of that, 12 lakh are women. Maybe, the
other 12 lakh belong to the weaker sections of the society, like the SCs, STs
and OBCs. That means, 50 per cent of the total representatives in the
Panchayati Raj Institutions come from backward areas who lack the basic
knowledge. So, training is very much required for them. Due to lack of training,
they are being exploited. So, training, more particularly to women, should be
given. The women are very much interested in serving the villages. But
because of their illiteracy, because of lack of knowledge, because of lack of
knowledge about records and registers, lack of knowledge about their powers
and the powers of. the Panchayat Secretary, they are not able to do their
duties properly. Sir, it is very essential to give them training, if we want these
people to work efficiently. So, training is very important for them. Therefore, |
suggest to the hon. Minister that these people should be given a minimum of
three months' training immediately after their taking up the position.

Sir, the day before yesterday, an hon. Member mentioned about the
importance of Gram Sabha. The Gram Sabha is very important in the
Panchayati Raj system. As far as the Gram Sabha is concerned, every issue
of a village is placed before it. Sir, | would like to mention before the House an
issue concerning Andhra Pradesh. Sir, maybe in the last month, the Andhra
Pradesh Government has entered into an MoU with the industry, Jindal
Company, which is owned by a Congress leader. This industry is planning to
take away a large amount of bauxite from the agency area in Andhra
Pradesh. The agreement is against the norms, and against the Supreme
Court directions. This exploration will be displacing a large number of tribals
and agency areas of Andhra Pradesh. It is also openly discussed in the
bauxite belt of our State. | request the Government of India to intervene and
save the tribals and the wealth of bauxite, and protect the environment. |
quote certain issues from a newspaper published in the leading Telugu daily,
Enadu, "Andhra Looti".

MR. DEPUTY CHAIRMAN: You should not show the newspaper. !
have told you in the morning also.

SHRIMATI VANGA GEETHA: Sir, this is a notification. This is a
notified tribal area. In this notified tribal area, it is mandatory to conduct Gram
Sabha elections. The bauxite area relates to seven villages. Even in one
village, Gram Sabha election is not conducted. Without the approval of
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Gram Sabha, they have given those areas officially to the company. This is in
violation of the norms and against the rules of the Supreme Court judgment. |
would like to bring this fact to the hon. Minister's attention that it is mandatory for
everyone concerned to conduct Oram Sabha elections and then take approval
from the Gram Sabha.

Sir, nextly, | would like to raise the issue of additional wage
employment scheme in rural areas and food security. In the Budget, the amount
allocated under the Sampoorna Grameen Rozgar Yojana should be increased to at
least Rs. 5000 crores from the present Rs. 3000 crores. Because, the amount for
providing employment is not adequate if we take into account the widespread
prevalling unemployrnent especially in the rural areas.

Even after fifty-eight years of Independence, the condition of many villages
is pitiable. Sir, the hon. Minister may be aware that many districts in Andhra Pradesh
are facing drought, continuously for the last five to six years. Hence, the farmers
in these regions have totally become helpless and are living in very miserable
conditions.

Due to consecutive droughts, hundreds of farmers have committed suicide
in the lost few years. Why are they committing suicides? As the hon. Minister is kindly
aware, the specific reason is, they receive loans and they could not repay the loan
back to the banks due to poor climatlc conditions, recurring droughts and some
other farming problems. When they are not able to repay the loan to the banks
due to the above mentioned reasons, they are deprived of getting fresh loans.
Under such circumstances, they are forced to approach private money-lenders
who take advantage of their pitiable position and helplessness. They charge a
hefty amount of interest from the farmers which ultimately lead them into the debt
trap. | would, therefore, suggest that banks should make the loan terms and
conditions simple so as to enable the farmers to get the loans without any difficulty.
Farmers are also keeping away from banks due to the stringent formalities. Hence,
there is dire need to make the laws suitable and conducive to the farmers.

In regard to providing sanitation facilities in the rural areas under the
Rural Sanitation Campaign, the Government has allocated an amount of Rs. 720
crores for 2006-07 for the construction of 2 lakh toilets. Sir, | think, this is not an
adequate amount by any standards. | would request the hon. Minister to enhance
the subsidy amount for this purpose. Sir, moreover, the
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performance of Rural Sanitation Campaign in some villages is also not
satisfactory.

The Goverament had identified around 15 lakh houses to be
constructed in the country under the Bharat Nirman Programme. The allocation
for this scheme is to be increased to take up more and more construction of
houses, especially in Andhra Pradesh. Sir, in regard to providing drinking water,
56,270 habitations and 1,40,000 schools are expected to be covered. The
Government is to levy 10 per cent tax. | would request the hon. Minister to
decrease this to at least 6 per oent. The Government should also adopt
strategies to tacide by including conservation, better operational management,
and water quality monitoring at the village level.

Sir, recently, some schemes have been merged into the National Rural
Employment Guarantee Scheme to provide 100 days of work. The total
allocation for rural employment under this scheme is Rs.14,300 crore. | would
request the hon. Minister to ensure that this scheme is implemented effectively by
increasing the number of days to at least 180. The amount to meet the current
situation is inadequate and this amount is not sufficient to meet the actual
demands of our rural employment.

MR. DEPUTY CHAIRMAN: Please conclude.
SHRIMATI VANGA GEETHA: Only five minutes more. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: Your party's time is seven minutes and you
have already taken 20 minutes. ...(Interruptions)...

THE MINISTER OF PANCHAYATI RAJ AND MINISTER OF YOUTH
AFFAIRS AND SPORTS (SHRI MANI SHANKAR AIYAR): But 20 extremely
constructive! ..(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, the Minister has intervened.
..(Interruptions)...

SHRIMATI VANGA GEETHA: Thank you, Sir.

SHRI V. NARAYANASAMY: Sir, it is an important subject, therefore,
everybody wants to contribute.

SHRIMATI VANGA GEETHA: Sir, many rural industries are facing
financial crunches. Rural artisans have not been provided the necessary
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support through the existing schemes. The Government should give top
priority to revive the village industries by providing sufficient employment. The
Government should empower the SCs, STs and OBCs through reservation
and send the money directly to local bodies. This would definitely improve the
standards of life in rural areas.

The work under the Pradhan Mantri Gram Sadak Yojana is to be
made fast in future and the allocation should be increased more. There
should also be regular monitoring about the implementation of such schemes.
| suggest the hon. Minister that the roads, which need to be upgraded, and
which are incomplete should also be included in this scheme without any loss
of time because the rural roads, which are constructed, are never maintained
properly. The present Government has done precious little to improve the life
rural people.

Finally, Sir, | would like to submit to the hon. Minister of Rural
Development | am very happy to say that you have sanctioned many
schemes for under the SCs and STs Rojgar Yojana. You have sanctioned
many schemes for rural development. But after the completion of the training
period, there is lack of coordination in marketing. The women are facing so
many problems. In my own district, the then Rural Development Minister, Mr.
Venkaiah Naidu had sanctioned Rs.25 crores for a project for fashion
designing technology in which 13,000 women are getting training or have
completed their training. They are well trained, but due to lack of coordination
between the officials and the fashion designing authorities, they are facing so
many problems. They are not able to go to other cities like Bangalore,
Bombay, Vizag, etc. They are not able to talk to the middle people. .| would
like to request the hon. Minister to keep this in mind and assist these rojgaris
in getting better employment and money. Sir, finally, | would like to conclude
with some suggestions on Panchayati Raj. Again | come to my subject. Sir,
the hon. Minister has conducted many roundtable conferences on Panchayati
Raj. | would like to know from the hon. Minister about the outcome of these
conferences, and whether the Government is going to bring any
comprehensive Bill in this regard for further strengthening the Panchayati Raj
activities. Thank you very much, Sir, for allowing me to speak on this
important subject by allotting me more time to me. Thank you.
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Y STUTYRY : SR 7L 2,379 A galhd Yo & fore &g @ &

oY Y A : g8t R AT TG 60 TN B, ol e I 18
1 20 BUY €, A I8 ST YT B BT & , SHD] eI B b (g H dIef 8T g
# fopeit UR ot &1 o7 XET §

£} SgwHTafa : £ araf+y |

it srafy I@(UfREH e ) @ SUQWMRT Heled, 3fel dde H
T AT SR g2t I AT & H1 AI9[S & SR g2 1T ATl
AT ATHIT fIBTE HATTT &b BRIBGRI TR =] 81 el ol § bl aredl g (b
G IR 4 AR fAdT Bl ol AR IR-IR T8 FRT IS8 ol gabt
2, ol S UR 30l 7 &1 | 81 A1feY AT g8 T8I gaTl 3R $9 BRI
PE! 1 Dl $H BhIaC B Xal &1 Yol B 8 SIe”T MM Ao &1, ITH Ash
IS 81, a8’ JSHIR ATST &1, BT & gael ST Aol &1, dis
ST &, g7 IS8l &l St &1 | BUTa T8 gall 3R SR 7 89 &
HROT (G & FSH BT TG F a8 G S gedl U8 8T 8, Mol I8
gPIhd ol H A FAT S | I w11 BRa § 6 badt [em-faes
HEl A AT et A faamr 781 811, el 81 89 S 60 TR HRIS $UY &
IT 600 BOTR BRIS DUV | 3R AR YRBGUHT AT AISTHIY Hel ST P T8l
BT, A1 89 S 19 & fAHT @ 91 B &, I8 el 81 b B [aHN Bl
U SRIRT 991 18T, Td & fAdT &1 Yo STIRT 9911 912 ¢ 3R I8 a9
BT TR {6 58 F1-a1 fapr ared &1 399 Bis 9 el & f U a1
BT ISR ATRY, S0P A1 &1 A1 I8 FR1er avei g1 a1y, &+-98d
B FaRAT B ATRY, T & AT T b IR B! aTfRy, 310 ey &
foIT a8l TaTE™ T IRYATA 8 a1V IR 39 AT Ya¢ 3R &9 I&1 8
A, A Fo TEl BN T e @) & o T8 71 3R wERi 4 9e $5
2 3R g8 fasTell | oIdx Pel W $T T Bl & dl 89 dlba
& 31 H Ug= IR © 3R S8f faded 8kl €, SHDI gR BRI
I8 YTl a1d 8, ST81 & ARl Bl MY IRBR T IR ARBR FIT-3T 775
B 8, STd! 3R &H eI &1 <A1 B8R, S9! 84 a1 &= 81f Uit
fRufey & it &

54



[20 March, 2006] RAJYA SABHA

faera & forv @relt aReea= BT A1 U1 S A &1 BT 8T 99, gt B
TG 99 19 &9 39 U BT FaT G A SRIATS BT AT 39 o1 U= Fal ST
T A PRI 3R FET &1 TSI IR 3T AT U BT ST hR b oY &9
HI Bl 981 b SIPTACFAR Bl Slh BHRAT 81T ST b A1~ S| g8 Uh
IR AT & gt Tl R darad & AegH | 8H B PR Gahd 8, 99
TR B W BH qR1 U1 S B0 SR St 98 & & 8, S99 Sl B
RIS & HUR SSHR HRAT T R A1 ALY & ST Bl <1 A1) &,
JAGY ST ®I 1 < YT, S U1 I81 | T SHPT S & | (241 e
G UG, 3R T81 STHIF BT T8l 1 I fAaRor 1 &R Ui, 3FTST BT el o
=T I B ardr, Ut RURT § R A9 Gt et bt safery
SEI fI9RT afe U IR & W1y el G0 F B BN, Giaumsit I S ¢ |
UEAT B G BN, TU PO Bl Fhdl 8, IR I IS ARBR 8l I Pblg 4l
IRBR 8, 98 T8 fhail & ASHTE 91 o, Tidl &7 faerT 181 81 Adbarl s
56 ATl A BHT Al & (I B s ATSHTG 81 H ofl, «ifh 59 dasa
TSt YRR 918 2 1 TTia A et 918”1 /2 2, ¥Rl W Il /2 © AT Ga™]
STTE SfT V% 8 3R & dl YRd BIsHR WY S X8 7, 34T 89R 39 g4I faum
P IiEl § STTHx I8t &1 fSah! oI S@=1 12y, VAT 81 81 a1ty {6 a8 4
wﬁmﬁﬁﬁiﬁnﬁﬁsooooaﬁﬁawﬁ%sﬁ?wwoooaﬁﬁamgﬁ
gl A T PR Y, A1 d B8l @ 8, Bl T81 WM &, Bei fbad cyadd
SToRY 7, oY w1 o 14 o few, fopeft w1ia & wop Y 1) <, A A9 wRenf
MY Y S AR Tl BT S | @1 BN 3R D! 89 71 | 7Ta! Hedl al
rg S WY 89 AT 991 of, WG & A I, SHBT YR a1 8 FhdT & &
Fell IRBR 1 T8 fan, Afh a8 Iroe1 awe 8! &1 areaft| Sig JoiTR TRET
B I 3718, ARBR 3 A H TS I8 I8 A< A1 &1 HH | HH SR B
MREY 1 firell, Hel 81 41 & &1 811 394 WY gga A1 Ol ard &, e 84 <
BT, RN A 3 & AR F 1 $& Wt T8 2w, e oft ) fis & IR
BT RS S WRBR 7 &1 8, T8 370! 91 5| SHSD A1 B A1 FO DIl bl g
T WY B A1 7, ugel U Ao o, B & gl ST, I8 AT TR
IS & 3 & 918 FH 60,000 BRI U W Y| 59 YbR wa d1 I8 8 f
39 73 URGUAT & foly &A1 30,000 FRIS T & AT 21 59 IR &4 U
IRGST T BT AT FEN PO PR &l

319 1 ST I8 BT b JISHIR TREY S & 918 7d A Dlg T
PN, T8 QAR ST T 1Y, <feh 100 & @ MRET X8+ wR 265 &7 & forg @t
I IR ST 81 TS 96 A1 -1 3BT U W g1 811 b fopt g &
3R &9 fohae @fhal &1 B <1 a1fgvl 396 folv U foe g1 @nfaw,
I7P TRAR B 9 T fore B T1fRT, SO 91g I w1 81 f 54 foree &
AR S P S1d &7 A A SIYI 9 1T IR AR S 1 H 37T e
BT A1 VAT Y 81 el & fF dal iR dl Ud 21 IRAR & 3raR 32 100 & @t
T8 200 &7 BT RASTIR AT 81 TRT 3R AR S8 I T1d & 3<% Blg
gRaR Y1 I8 T, o
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3.00 P.M.

U fo=1 1 WY ISR T2 e safere U= fRufer Seu= 7 819 1w s foru &
S 954 M<S! I8 F <@ BT

SO 9 I8 € 6 e & e & oy 999 ggdl 89 31 9
IRY, I Tgell & S &1 GuR a7 ofe Rer T8t 81 af g § e o
ST B @R Sl 981 IR &1 6Rd &, S¥1 S8 UR &H I8 U8 A1 a7 & ISR &t
TRE TET < UTG, 79 W 95 Gt 8 SMeh, Rife | 3T @ TR @ g
I <1 3R 91 faq &t TR 89 I=° S9d Mg H B <, d1feh 9Tt @ 9HIA B,
I8 IR BH B 9P 1Y ole RB1e, STh! ST &Y 1 W 61 SITY ol g8f i)
IEd O (BT ST AHdT 5l TS T a1 Sil 165 & 99 Il 8, 5719 1 3R
I8 IR B VU] IS SO AT I dlfh S8 S-1h id &b <X &l B et df
v 59 oy =2 918R 9TH @ JNMaegHdT 8l el S| YT B R §H I8 365
& &1 ISHIR IUey HRaT Fhd 21§ I8 I I8+ Bl Jaem & fog i
W 89 S2 < I8 99 ) ST I1T RSP Pel R U9 dsb o1 8 dl dal
TR ST AN AT 1 59 Iy B8 TBR Bl BAMICIS 8, PO g e
g 1 Tt WY 2, I il guR fomar S =1f2q) 519 89 S8 S99 UhR &
IS § 2 & A1 I8! 9 {6 &9 I8 g1 & 8 & fofg < 32 81 S9d IR
U &1, N 391 aRAR 31 31 9 X8 A, S TS Ul 81, 1 81 317 ol
& fore ft Ryt smre &1 TnfRy, ST Sfud wde 811 $9d o &9 i uan <
2, 9 I8 W) < 1o 311S1 & ST ¥ S, 1, diie sarfe @¥ies & 918 S
BR g1 3771 984 Hfeehel BIcl ST Y87 2, 59 AR 41 3119 &1 <1 9 {7y o1
SN & i 81 X8 B, S9h! <1 ST dTell Y| dl ft 9gTd Y81 a1fay 3R I8
0 <1 A1y 6 dvgae & fory S=2 St ST < 917 R8T 2, S I 911 91U

3P Y B 1, Tial & < I IHN At 8, W R R I &
T B IHRIT B BHR B TMd | U & YT &1 e 31a e 811 A1fey| g9 I8
al e foar fb &9 8% 7179 & 3 faotell <71, <ifth #RT @t 8 foh 71idT & ey
farstefl <9 & ygel 4 &1 gl faar Sie dF &1 g Sue BRI b a8 Ga
THR TR S7h TR D1 3R e AT ST R b 91 ST 76T B 7R &1
e <ol fastelt a Bt T B Trelt SIeElt, faStel <9 | $9d M BT ST
e 81 81 UTE, 39 AT 1 gie S1od) Gl &, Fa¥ Ugel STa 3R €T
foram ST | 397 ISRl IR Sie G W 3 BRA &b 7T TaId BT el 9
ST [T SN Tl §RT S5 gagnsdi & 3T S o1 rHfie 9d-94e &
BY H ST 7 fohaT STIY AT SHBT IISTHITD 3T 1 Bt BT T B SIY, A1 &
AT 39 91 R 9T &g e g £ a8t iR HRwE 7 el uTel o @ fhd dRE q
G B 511 7, A s9a! 98l dR 9= AR 781 & S, a9 o i &t
Y1 Erf et & = o T Afed S @ 8l fohan T sran 98 fasft ua &
YR Tl T, 39 )8 & WY g9 faard & fore < 47 ot ST @d S |
SR
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Q| ST I8 Fg< SMaeID B & [ BART 3R A 9 ISl bl I o9 A
fSece B ST srerdT gER ATEH] 1 DT TR PR oAl IqH APR B
SRl BT TR 81 AhdT &1 A= Tid & faerg & v St 89 9med 2, tarad
ST B 9 & T I 89 918d &, A S &1 18T 81 Urii-3iR 9ad o &
fore afe &9 o2 1 ot ot R WIRT W 9gd SR 7, ST8T darad & gema ot
D A I B 81 SHP U H &1 a1 A1 31R darad &7 B B &1
2, STPT FIT B 2 59 IR § ¥ S9! Rferd fopar Sirg =21 ar St g9+ J=f
| AR IS B YRGS B 8, S R §H Sl A 31 Fal B gTdiT| 7 Gt
AR AT A SR’ BT b arfior faerd & forw o Reid & SR SRk
e g, urT I & forg a8t Tl 97 USRI % SR SR f&ar 9y 8iR
|1 & 1Y Sl §H R § W@ 8, 9P A1 T b el [ & forg R
IR-TTF IS BT SR 8, SD] U USRI BRIAT STV TS, faoTelt Wl B aT
P e & forg R 1S @ sTagaed] 8, IWh SHUR &1 &A1 S| gardd
Pl ST S F IIT SIU, TATIT P HUR FoiR W] 91T 3R 8F AT B T4y
TI TT7aT BT fIBT SIS i &9 50 ATl § T&T B UTY, 3R &I | 6N Al 31Tl
10 ST P IR BH SHD] 3TTTY B UTH, S Tl BT fIHT SR 81T T2
3T G Y, HAT AT ¥ 3R I8 AT et fob I 91 a1, 4l 2ImaIg
S farT &9 a8 7, 98 faarT 819 a1l 81 g=uarg|

DR. P.C. ALEXANDER (Maharashtra): Thank you, Mr. Deputy
Chairman. At the outset, | would like to avail of this opportunity to stress the
very crucial importance the subject of rural development has assumed in our
scheme of development at this stage in our country. From the point of view of
national importance, if we are to place the Ministries in order of importance, |
am inclined to say that the Rural Development Ministry should come right at
the top. The Prime Minister has introduced a new scheme by which the
Secretaries in charge of the Ministries of Defence and Home Affairs have
been given two years' fixed term. Here again, | would like to say that if there
should be any one Secretary, besides the Cabinet Secretary, who should
have a minimum two years' term of service, it should be the Secretary in the
Ministry of Rural Development. The nation is used to the concept of rural
development right from the time of independence, in the form of programmes
like community development, special attention to rural industries like khadi
and village industries, handicrafts, handlooms, etc. However we have not
adequately understood the crucial importance this subject has acquired in
recent times, particularly after the Government's decision to formulate the
concept of Bharat Nirman. There is nothing new in Bharat Nirman. Irrigation,
rural roads, rural housing, rural electrification, rural telephone connectivity -
these are all concepts in the development of
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infrastructure in rural areas and have been tried in different stages by people
who were incharge of rural development. There is nothing new about them,
but, for the first time, infrastructure development, relevant to the rural
development programmes, has been given the focus and attention, and the
fact that Rs.1,74,000 crores are to be spent for these programmes during the
next 4 years under the overall umbrella of Bharat Nirman has lifted the whole
subject of rural development to the niche of importance which it deserves.
Having made these preliminary remarks, | will refer to some of the most
pressing problems that those in charge of the administration have to take care
of, if we are to achieve the objectives before us.

The first lesson that one has to learn from the experience of the
implementation of the rural development programmes during the last five
decades of our independence is that rural India is not a homogenous concept.
We all talk about rural India but we forget that rural India means an
agglomeration of large number of groups of villages each having its own
separate problems though they may all share the general problem of under-
development. The most important factor that has to be borne in mind is that
amongst the 6.23 lakhs of villages, recognized as villages in our country, 4.31
lakhs are villages with population less than thousand people each. This is a
phenomenon that is very special to our country's development programmes
and process. The overwhelming majority of villages or those areas which are
classified under the name villages, 4,31,949, have population below thousand
each, and, therefore, are not in a position to sustain some of the programmes
that we are visualising under the Rural Development Programme. If we go by
the general approach, that what is good for certain areas, which are called
rural areas is good for all the rural areas in the country, we will be continuing
the mistake that we have committed during the last fifty years. Take any
subject relevant to rural development; education, health, delivery,
unemployment etc. and we will find that these programmes cannot be
successfully implemented for very simple reason that they do not have the
population base required to sustain them.

When there are less than 500 people living in a village, we cannot
afford to have a primary school with four or five teachers, or, a Primary Health
Centre. Even if we try this experiment, Doctors who are appointed there will
not go; teachers who are posted there will refuse to go, and, all sorts of
difficulties will come up in practical implementation. Therefore, what is
important, and, this is what | want to suggest before the two distinguished
Ministers in charge of Rural Development in our country today,
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is that you separate the small villages with population below one thousand
and devise special programmes which are' practicable there. We may have to
think of mobile hospitals, peripatetic doctors who may visit these places
periodically; there you may think of even training a Vaidya or practitioner of
indigenous medicine whom we may not consider to be a Doctor, to be trained
in modern health delivery system and then giving him the allowances which will
induce him to stay. There we may think of recruiting a person from the village
itself and giving him special training to handle all the classes in a primary
school so that he will not think of going away to some other place. You have
to think of the problems of the small villages and deal with them differently
from those of people in larger villages.

| know of a 'village' in Maharastra, called Akluj. It is still called a
village but if you go to that village, you will think that you are in another
corner of Pune or Mumbai City. | could see even a modern swimming pools
in this village. If you apply the programmes which are relevant for Akluj to
some other village, which has only a small population base, you will find that
the programme in the latter village will fail and more advanced among the
villages will get the benefit. What is intended for the sparrows should not be
allowed to be eaten away by the crows.

The second point | would like to make in this connection is that there
cannot be a programme for rural development which is equally applicable to
the tribal population. The tribal population has its own problems which car. be
handled or tackled only by a tribal-specific approach. If we go to villages
where tribal population is a predominant society, you will find them being
deprived of traditional occupation and without having access to new avenues
of occupation. They are denied the fruits of forests; they are denied the source
of livelihood because the tribals generally are not familiar with modern
cultivation. Nor are they skilled to undertake anything else yet. Therefore, at
least, in the transition stage, we have to think of an area-specific and
community-specific programme in certain rural areas. We have to give them
some exemption from the very strict rules and regulations of the Department
of Environment by which they are not allowed to live anywhere near the
forests. At least in a transitional period, till we ere able to train them for
ordinary avocations in life, we have to give them some degree of exemption
from the rules of using the products of forests for their livelihood otherwise
rural development for these people will remain irrelevant to their needs and
situation.
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The third point | wish to bring to your notice is that. We should get
out of the belief that the Rural Employment Guarantee Programme is going to
solve the problem of unemployment in the rural areas. No doubt most of the
beneficiaries of these programmes will be people in the rural areas. But the
Rural Employment Guarantee Programme cannot be a substitute for rural
development programme it cannot be a solution to the problem of poverty in
the rural areas. It will be a mistake to think that the Rural Employment
Guarantee Programme is implemented efficiently and speedily, solution to
relieving the poverty from the rural areas.

Hundred days of employment to one person in a family of 8-10
members and that too at a wage which is not even the minimum wage fixed
under the Act are not going to help the members of a poor family to transfer
themselves from the status of below the poverty line citizens to cross the
poverty line citizens. Therefore, let us not treat the Rural Employment
Guarantee Programme as a solution to rural development. We can develop
rural areas on the basis of the Rural Development Programme, on the basis
of Bharat Nirman components, on the basis of the traditional approach, new
schools, new hospitals, new roads, new connectivity to the neighbouring
market, new information system, and such other matters.

Finally, Sir, |1 would like to invite special attention to the crucial
importance of education as the main instrument of rural development. It may
not have much of an appeal to those who are in charge of implementing rural
development programmes. But if we neglect education as the number one
priority in the list of programmes to be implemented under the heading 'Rural
Development,’ we will end up in grief as we have already done in the past.
When | speak of education, it is not just imparting knowledge in certain
subjects like arithmatics, history or geography or acquiring skills in arithmetic
or reading and writing. | am referring to motivation that is needed in the rural
areas, motivation for people to lift themselves up, enabling them to avail of all
the ladders that are being thrown to them. This can come only through
education. The primacy of education in rural development programmes
should not be forgotten by the Ministers concerned; otherwise, we will be
committing a great mistake. In this connection, | will only mention the crucial
importance of education in the true sense of the term, to fight against certain
forces which are acting against all our Government-sponsored programmes. |
am referring to superstition, ignorance and all sorts of prejudices born out of
caste, sex and other such inhibiting factors which still prevail for want of
education in many
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places. We have to create the right motivation by using education as a tool, to
fight against these great evils which are crippling the effectiveness of our
programmes. We are spending thousands and thousands of crores of rupees
and are going to spend many more thousands in the next three or four years.
But if we do not educate the people about what is keeping them down and,
then, we will not achieve the benefits of the programmes. So, the highest
importance has to be given to imparting right type of education to change the
mindset of the people, to enable them to take the maximum advantage of the
development programmes.

With these words, | wish to once again stress the crucial
importance of the two programmes which are being implemented by the
Panchayati Raj and Rural Development ministries and request that they carry
the entire nation with them in a heralding this revolutionary movement. Thank
you.

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Suryakantbhai
Acharya.

7 IFBTIATS AT ([OIRT) : A SUFATART S, H g=rdd AR
A STATHE P IR § AR J&T YR 1 dfed dret | AT 3R 991 & A1
H DT TS B3Nl ISP d1a FGRIA IR Job! MHHAUN §T MR AT 375 |
AP BRI THART S GRHT GRS ST AT, SHDI &fl ugdl iR S8 &5
RIST AT T 1 379 fhx & 9 YT Bl Werd 911 T8 2 AR I§ Fa4 376!
91d 8 foh damad & gRT & U &1 [Te4 81, darad & gRT & UTH B FATd
HERERIGET

HqBIGY, JB1 U Bl Bs a1 gy, AR Sl 119 &, 81 @1 8l o
Our planning is from Delhi to dehaat and not from dehaat to Delhi. | will
suggest it and | have suggested it when | was the Deputy Chairman of the
Gujarat Planning Commission. Y Aget @i HHEM & 9§t 3 9 forgas

Ao} B 3HFMY W71 S8Td § 81+ 911y b S81d & @l &l WeR & fh g9
RIKIT A1 AT ¥l =A1(2Y, BIRYSH =M IT Dls Ga-l Al AMEY| I ITd
PIs Aol 2T B, 3H TP IaT Toldl &1 8F al T Bl © b Pls gifce
131 PE 8, Al SIS g1 &, BIs T8l & b Tpel g1l ol Wbl 1
< 81 59 foTg &H “TIgel ATHIVT AT & 1 A Ueb A1 75 2T ORI
H| g8 TS 95 3res] Fefl 21 &R g & forg ga U9 v 3fiR &% g & oy
EB\T':)‘WEB\TS‘@WEBTW, 19T § =Tl This is not a substantial development.
31rsT A ST ST+ STYHE Il 7, I8 HaRe Iy | BIeh 81 8% W7, &% oI #
B ST B SHUR A Bl 91 R 8, TR A% 99 7 1 I Hd 2 3R
Ty 3 I I8! PR B Pl SIcd B I (a1 9T I (61, I8 Fprein
Tl 94T Tl b 897 BIH! By 4Ty
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g7 sﬂﬁﬂf 2} W f& sustainable growth, sustainable development. g WX
foraR &=AT TR 3ot A1 U% © o SIS § ATt 997 & 3R IE AT 9 &
fore <1 A =ell 9T ®, A I8 $Y T ? <8 A SAe 8 3R I8 a8
AT BIPR HUR MY, T 89 VAT B AU WA H B Fhal 27
Planning, so far as this matter is concerned, is defective. SIRLEIRSIREE- R
BT TS o S8BT Bl Hex # I@HR, T81 IR &1 99 Iiof 81 bl 519 H Mo
TeJ BT IUTE AT AT H T & Bs g-9S Al o e 7 2| 1) it oF
AT, STIYBTET S Bl AT 3R Aifam i &l i & 9R # < faar g,
el d HIINRIT B &, 1 9T BN ? Gl SHBT GaAlToTTh STarg [T 3 A 781
e, AR SASTRAT F AR ST AN & BRI §, Sb I | | g Bls
SIqTd e el iR Fet FRTer 8141 TSl #1 i1 Y& 81 911 3iR Sff 39 WR R
HP BT T o1 QAT I 2, BH TTC3 - RaReT 1 WX H el &, T8Il 7 Ta
HY 2l IfS BT H Tex- I=RAT 8RN, A ST AR 7id & {7 manure a1f3T,
g W el | a8 &9 T8I B Ad| ST | ol Bl 7 8 d 3949 9} &g a9
Ahah B 19 X - FIRAT B AT 399 I8 T a1 81T U go7 &1 3R WY B,
IE & UY-G BT 3T ATIR| 97 B © 6 wedl I8t ug] @ &, Q4T e 2
I8 T B 81 3T G Al SAD! d T, YR, <1 3R g8 Al <11 SAP
Y gg B B, a1 S99 ) g1 BRIST 8F a1l 81 399 981 Uh o 399
THAgHE BT 991 AreH a1 FadT 818X 319 ST &l V41 991 & forg
T BT AMBT? 5GP FIT IR HHITE 7 TSl S W= H Udb 1d &l A
B 1 o i Bl fopa1 THFETST A1y, a1 Sai TS &l U folve 9151 9
A =t <) 91T, 39 IR ST & AR w1 9y, Q4T BT T T
e & forg v € wfsfinde 82 e & fog niseer afhlRie 2
W IGINEERIN il 13T, “Either perish or produce”. 89 Ug AINT PR P
e, B Tl ? H g1 & 6 519 wrfvr i 9 &) 781 8l 8 al SuR | /1
Efi? 39F f71 & BN aTer T8 B 3Todd 1 & % Sewlle &, 98-8 Ue
—ford T 2, sreHeTeTe W © et 3 2, a8 9 © Afe ITal 1 U 954 99T
21 39 99 fagm™ < 2, MY <81l # T&d W) 8, MU+ <1 WY &R & 3mst
TR T leaderless 81 7T ®, Flfdh S8 Sl IHhTel ATH I, I a1 B I
Y &, I 981 oo FHadT 81 78! §1 SAfAIY J81 intelligence T drain 81 14T
2, 9 714 leaderless 81 T ®, 3P BRI & Sl GaTId g4, I8 GaTId bl
M, I Are BT 91 81 A7 98 & fBFirst of all, we should think what type

of villages we want and how we can create sustainable growth in the villages.
8T P AN I Ul © T s oI 8, 1 SHH RIT-FT HRAT 8, I B Al

21 39H! UdT © {6 It Fl A A1 8, ¥ b1 B

ARIGY, H Ud GO d1d qaT1 I18dl g, AR ORI &I 37994 7 fF
WREHR BT BIg W BrIFHHA 8, 98 10 YT, 20 IR & %o il 8, 399
SgTET el 8! BlaT &1 T8 A 9SI-g9! 974 gl 8, U W) o1 8, oIfh no
success, SUY ¥ $O el TE1| 7 ATl A A1 S AT =18 2 b 100 IR
VT 81, 378! Bl passing marks e 1T, 90 =R i &1, oifdp1 &9 1 35
TT
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Marks ¥ UTH 811 &1 91 Bl 8, SHb R H SHD! AT ATRY| A ORI H
7 fopa fop S WY ARBRY B & B H fordT, SABT people’s government
TG, 8 T [T 7T 7 {19! 9T § [ darhards! H 89 v U 2,
TEd M B, TAPT SRV IE & 6 T FATHads! § U Qe ST B9
far, S SETdl # 10 TRHT HAT¢ Wi Tpol el SIh &, S8l Saldl § derall
Bl el Bled O & fIU CM ga S, S et T, ra-amel goirg
ST, SR - IS IR VAT BRP & I H-AT31 DI Tl H ITRISA Bl
Bl 3R I B3I Bl T&T 20-25 URHC 8, ol FHRed S, 3R Il
A= 39 SR 8, Al MLA 3R MP ST, 91t & oIl ST gAY 9Ty,
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TAYSY T, 519 g i 7 7efi= 9, Afgesit 7 Rians &1 o fear, sie-sie
LN Y TG | TS H ST 3R ATl b A1 Be<l § (b Wrel AR BT g8 Sl
PR SN < Bl B AT, I8 IATS 81 81 U1 RET € | 3R 71 4f =g i =re
B STE BRI < | S AP a8t & W 32 7, S S IS §UIR ©, SAD! o
BRI AT o I-I 99 Ug IR R&d g foba iy 31fTd &1 € | 3l Sl 91 o
AT BT ISR e &7 B 89T AT, S WIa! AN Ui ofdl 8, S Afsys!
ISR T, a8 had WIEl AT & 3R Rt 7 S Wiel et €, 396
YT ¥ Fell 7T & 31K 74 &7 MSH! T BT VA B @ A& |

ATIAR, TR BT A ©, H ST I18d1 § [ T1d & MEH! BT B
a1 2 ? fBt 1 U I7d 4 3R d1.ue. A3 el 8, 39 4.0 H1L.WR o
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il Werfore Sraex &1 81| 9ga A1 AIArsi &l e $9 SR 81 S 81
HITT AT b TR0 T49T ST dlel /81 8,41 39 R H SR Dol 579 Mg Bl
AT gear U1 HRell 8 ,d OITie 8kl 8 3iR 59 I d Ieddlel gad & dl
AT SR =41 1 81 7R O &1 S Il IR I BR b 8 JaR) 7 a9 4
Iy 8 Il & ,forail 9811 & BT I9TS SId & ,59 d1d & HIRYT fha ARl
PI U TEI BT AR AR I SFRIY 2 o ey & /el § Al v Aif
FREiRI-BI- =1f2Q| STaex AT8q LAY Herd € Qe AIfd a8y 6 9 4 &4
UF i VR IR &P Bl Iy g1 SIfo1g ,Udh THT IRUdTel STox RIfud
BN <A AT IR AT-<eAieh & forelt g 1ig 7 ,orerst sy gfaed &,
TR 1 81, GATErS 1 81 ,aeal &1 saex Wl 8l ATl &1 sTaex 41 8l ,guN
BT BT WY ST BT, R AR AR T F 81 <IfhT 717 DY 317 d=maeh) s
faUTT 7 3iR 3 fURT 7 Badt SHRY a7 BT BH (AT & ,SHD! W PR
P19 a1 a1 51 ATeR 1 S1-<014 F7e &1 997 /R0 o1 3779 J3 99
feam g1 § a9l €|

HARGAR IRT 309 AgR1g 8 6 aad f9m &1 9ga 91 i
TAR-YAR § Tl ST 21 AP DRI i R UR BRI B & ,AIHT
BRI B Tia H d=mad Ashedt © O amg .31l 94 [Aard ifery
P A TE MG TR TaR-YAR FT T8l HRal A= § Hdb 9
S-S BIc! BYATHR P g8 Sl 71 & fIhTT BT goic & STH Ial oIl gl IS
IHBT b BT BM B AR [T U I Ut whifT 2 b B
ARIERY 32 , &% Rrel # v H1enfeex e I8, AR &1al ot Fwien
PR GP Al BT T BT O [AB 81 b SIF qP 1d b IISTR T8
RO ,37ch TR &1 IS T U] 81 811 , T4 dP YA IR &b fopa
B A1 AT B ITHT B BIIGT 78] BT AR Y IR & 1 7 BIHR Uh
BUTC P A H H Y :3ATYH ARIY BT A8 § b HUTS iR Wial AN,
I QS80S .8 ,I7Ta! Gl YT 811 anfeq| 31 Ul o b a1 4
& U & ARBRT &b TRIBR & fory U 9 el & gRaR & o firg 1y,
STgeR ATEY I g9 faR1Y 6T, 379+ BTeTd & R @l &1 Al ATeR TR
R & ol I AN DI ST TH.SI3.S . 7 TR BRIS] BT SHR & , ISP

TH FBTIRIS HRAT 2T, TATHRT STTqh ATeqd A 3RIY 8| gIdTe |

SHRIMATI PREMA CARIAPPA (Karnataka)'. Sir, | rise to speak on
the working of the Ministry of Rural Development and Panchayati Raj. In
respect of the Ministries of Rural Development, | will concentrate only on a
few subjects such as, employment in rural areas, drinking water, Total
Sanitation Progamme, SGSRY, Self Help Groups and development of
wasteland.

Sir, in respect of the Ministry of Panchayati Raj, | will speak a little"
bit of the working of panchayats.
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Sir, the Ministry of Rural Development is very important, because 70
per cent of our population live in villages, in rural areas, and they are
agriculturists and produce agriculture-related products. So, it is very sad that
the people in rural areas, the farmers, are depending only on the seasonal
rainfall. Due to lack of planned irrigation and scanty rainfall, farmer has to
suffer. And, there has been drought in the last four to five years. Many people
had borrowed loans from banks, cooperative societies and moneylenders. As
they could not repay the loans that they had taken, they had to commit suicide
because there was no other source of income for them. Also, there was no
other opportunity in the rural areas where they can generate money.

Rural youth, usually, migrate to cities in search of jobs. They make
urban areas congested and the cities are chocked. Sir, it is very important that
we give urban facilities in the rural areas, like, good educational institutions,
hospitals, good marketing facilities and agro-based industries, which generate
employment opportunities, and where the youth of the villages get
employment in the rural areas, where they can generate money and can repay
the money that they have taken. Our charismatic and esteemed leader,
Shrimati Sonia Gandhi, and the Prime Minister understood this phenomenon
and brought a historic legislation, that is, the Rural Employment Guarantee
Act to provide employment to the youths for 100 days in a calendar year. The
dream has come true, for which the rural India is indebted to Soniaji and the
hon. Prime Minister. The Minister of Rural Development also deserves
congratulations for playing its role in this regard. Initially, this Act is extended
to 200 districts. Later on, it will be taken up in all the districts of the country. At
the same time, the Government has to be cautious in implementing the Rural
Employment Guarantee Act. People, in rural areas, should not depend only on
this "100 days' work". Other rural employment generation programmes, like,
promoting village industries, Agro-based industries, poultries, rearing
livestock, piggery, beekeeping, etc. should also continue. These days,
growing good flowers is also profitable because there is increase in export of
flowers. Apart from this, the Ministry has to work for providing transportation
and good marketing facilities to encourage the village industries.

The Ministry has launched Total Sanitation Campaign for the
accelerated sanitation coverage in rural areas. As per the 2001 Census, 10.8
crore households in rural areas were without toilets. They attend the
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nature call in the open. This is directly affecting the women and the girls. They
have to wait up to the sunset to go out. It is very dangerous because, in the
dark, they may have snakebite or scorpio bite. Sometimes, it is also
dangerous for the girls as they may be molested or raped. So, | request the
hon. Minister to see that every household in the rural areas should have toilet
facilities. And, it should be taken up on priority basis. Sir, | had been to
Ahmedabad yesterday. There, | saw the Total Sanitation Programme. They
were giving training to the professionals, students, health workers and NGOs
about this scheme. They have a very beautiful building. They call it safai
vidyalaya. So, they have a very beautiful building where they impart this
training. Many people from different parts of the country, from different parts
of the State go there and take the training. | would like to request the hon.
Minister to see that such centres are opened in all the States so that they
need not go all the way to Ahmedabad to have training.

Sir, drinking water is another important subject. The Minister of Rural
Development is looking after that. The Rajiv Gandhi National Drinking Water
Mission provides drinking water and sanitation in rural areas. Now, the
groundwater level is going down. The tube wells are also drying up. People
suffer due to lack of water. At so many places, the women have to walk 2-3
kilometres to fetch water. Lady has to suffer again. She has to see that her
children go to school by 8 o' clock in the morning, and husband goes to work.
She has to cook the food; she has to bathe her children and wash their
clothes. For this, she requires water. When there is no water, she has to
suffer. Without water, no work can be done. Not only the human beings, even
birds, animals and plants need water, which is very important. Hence, the
Government has brought this Rajiv Gandhi National Drinking Water Mission
where 90 per cent of the money is put by the Centre and 10 per cent by the
State or the Panchayats. Water crisis is very severe not only in drought prone
areas like deserts of Rajasthan, certain parts of Gujarat, and other places,
but, Sir, even my home State Karnataka also has to suffer without water. In
my home State water is contaminated by salinity in Bijapur, Belgaum,
Raichur, Bellary and Dharwad, by fluoride in Tumkur, Kolar, Bangalore,
Gulbarga, and by heavy metals in Bhadravati. So, | request the hon. Minister
to install treatment plants and testing laboratories in all the places so that the
people get good water to drink.
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Then, | come to the implementation of the Swama Jayanti Gram
Swarojgar Yojana. Here, self-help groups are doing very well. Ladies have
formed many groups where banks are giving loans to them and women are
doing an excellent job, and they earn Rs. 800 to Rs. 1000. But | request the
hon. Ministers to speak to the Finance Minister and reduce the interest rate.
The interest rate charged by them is high and these ladies are requesting that
it should be reduced. | hope the Minister will look into it and get the interest
rate cut down. Sir, though these self-help groups have formed hundreds of
groups in different parts of the country, and most of the women of Southern
States also produce so many products, but they do not have marketing
facilities. So, even if they have to have their products exhibited, they have to
book a hall or a chaultry or community centres, but they have to pay a heavy
rent. | would request the hon. Minister to inform the Government buildings,
Government halls to give halls free of cost so that it will help these ladies to
exhibit their produce.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA) : Please conclude
now.

SHRIMATI PREMA CARIAPPA: Sir, | will conclude after making one
or two points. They also need marketing facilities. | hope the hon. Minister will
look into it.

Another point is regarding wasteland. There is so much of
wasteland; about 63.85 million hectares. These can be given to the jobless
people so that they can grow forests and medicinal plants and that will
generate employment.

Regarding Panchayati Raj, Sir, the 74" Amendment was brought by
Shri Rajiv Gandhi. Thirty three per cent reservation for women has been
implemented. Thirty three per cent women are there in every Panchayat and
in local body. In Karnataka about 45 per cent of the selected offices are
occupied by women. In Uttar Pradesh 54 per cent of Zilla Panchayat
Pradhans are women.- Similarly, in Tamil Nadu 36 per cent Chairpersons of
Gram Panchayats are women. Sir, in Karnataka, the three-tier system is there
and Gram Panchayats, Taluka and Zilla Panchayats are working very hard.
Gram Panchayat which is the lowest level in a village looks after the task of
improving agriculture, art and culture, providing good infrastructure like roads,
culverts and maintaining them and providing drinking water. But, unfortunately,
the grant we will give to the village Panchayat is not enough.
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| request the hon. Minister to see that they get more funds to perform
effectively.

Another point is regarding the five years' term and the rotation
system. Every elected body has to undergo training and every five years, we
will have to change it. | request the hon. Minister to see that the term instead
of five years, it should be ten years. There should be ten years term not only
for women, but for everybody so that they can work effectively and the
training can also be given one time. Thank you very much for giving me the
opportunity. | have so much to say, but you are not giving me enough time.
Thank you.

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | am happy to
participate in the discussion of the Ministries of Panchayati Raj and Rural
Development. Both the Ministries are interwoven, and we have very excellent
Ministers heading the two Ministries, doing wonderful job. One hails from my
State; therefore, | am proud of it. Sir, in the Annual Report, aptly, they have
quoted the words of Vivekananda that the real India lives in the villages;
therefore, the strengthening of Panchayati Raj, can be done only by providing
proper schemes, through rural development schemes, This is the saying of
Vivekananda. Sir, the poet Bharathi, from Tamil Nadu

The Vice-Chairman (SHRI DATTA MEGHE ) in the Chair

said, "if we cannot provide food for even a single individual, destroy this
world." These are the words of Poet Bharathi. The object of various schemes,
involving crores of rupees, evolving schemes or projects, is only to uplift the
rural poor and also to eradicate poverty in the villages. Sir, the object of our
Panchayati Raj System, which was a dream of our late Rajivji is only to
develop the local-level leadership, political empowerment, enhancing the
ordinary man and empowering him with the political leadership at the grass-
root level. Only with these objects, the 73" Amendment was made; on the
basis of which now several enactments have been made by various States,
creating Panchayati Raj Institutions, making reservations for the women. As
far as statistics goes, out of 22 lakh Panchayat Presidents in this country, 9
lakh women are occupying these positions, and 59,000 women as Panchayat
Chairpersons, at all the three levels, is one of the greatest achievements
which we have achieved in free India.

Sir, one aspect is this. We frame schemes, we plan, but at the time
of implementation, there are a lot of difficulties. The reason may be
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the federal structure of our country, because the funds are allotted by the
Centre, the schemes are framed by the Centre, with the good intention, the
projects are made, and, then, funds are transferred to the States. Every
political party says that States should be given a free hand, States should
have a free autonomy, States must have a free right to do and to decide
things on their own, and Centre's intervention should be only limited. But
when it comes to the local self-Governments, which is, panchayats, when the
Panchayats ask more power, no State is prepared to give. This is the position
in this country. There are two, three aspects which | want to touch, because
many of my learned colleagues have said many things. The one is regarding
the five year term, which our esteemed colleagues, Dr. Prabha Thakur and
Shrimati Prema Cariappa, have already spoken about it. Sir, five-year term is
not sufficient. The reason is, they acquire knowledge, they get a training, and
when they are about to settle down, their term ends. In Tamil Nadu, we have
ten-year reservation. Except Tamil Nadu, | don't think any other State is
having ten-year reservation. Therefore, there should be a uniform policy for
ten years' reservation in every State. There are several lacuna in enacting the.
local laws in various States. For instance, as far as Tamil Nadu is concerned,
there are direct elections to the Mayor. For Municipal Chairman, there is a
direct election. What happens, the Ward Councillors are elected on different
party tickets. Suppose in a given situation, the Municipal Chairman or a Mayor
belongs to one political party and the Councillors and the Ward Members in
the municipal town belongs to other political parties, then this type of situation
is very awkward. The Mayor or the Municipal Chairman cannot do anything.
Unless he satisfies the other Members of the Council or the Corporation, he
cannot function. Therefore, | request the hon. Minister to see that while
enacting a law, though it is not within our purview, kindly call the Chief
Ministers of all the States and try to arrive at a consensus on both the issues,
namely, on the issue of reservation of women and with reference to the
electoral process and also on other issues which | have already mentioned.

Sir, | agree with my esteemed colleague, Shri Abani Roy. | also feel
very strongly that politics should not be there in local bodies. We have enough
of politics in Assembly elections and parliamentary elections. Therefore, at
least, at the local level, in the local bodies, there need not be any political
party. But, at the same time, | would like to say that if you want a political
system to survive at that level, | request that the system which should be
followed should be similar to the system which we follow in
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parliamentary democracy and assembly democracy, namely, the majority
which captures the Council or Corporation or the majority party which
captures the Municipal Council, the Collector should call the leader of that
party to be the Municipal Chairman or the Mayor of the Corporation. The
same system which is followed in parliamentary elections as well as in
Assembly elections, should be followed at the level of local bodies also. As a
result of it, the problem, which arises on account of the Ward Councillors, the
Chairman and the Mayor belonging to different parties, will be solved. That is
my suggestion for the hon. Minister to evolve.

Sir, we talk so much about the schemes. But when we plan
schemes, it does not percolate down to the grassroots level. That is what our
great Rajivji said. He said, 'When we plan and transfer hundred rupees from
Delhi, it is only one rupee which reaches the village." That is the system
because there is a dilution, transfer or diversion of funds. That has to be
monitored properly by the Ministry. The job of the Ministries or the Union is
not only to allot funds, which is from the tax-payers' money, but the job of the
Ministry as well as our Union Government is also to see that the
accountability has to be fixed at the local level. The accountability should be
fixed at the State level, and there should be a proper accountability and also
the implementation of the project at the local level. The representatives of the
people, the MPs and the MLAs, must be allowed to inspect it. They must be
allowed to scrutinise the records, and, if necessary, they should send a report
to the concerned Union Ministers as well as the concerned Ministries. If this
system is not followed, what happens is that the distribution is not proper. We
call it local-self Government. The word used is 'local self-Government'. But
they are at the mercy of Tehsildars. The Presidents are at the. mercy of
Tehsildars. They are at the mercy of Collectors; they are at the mercy of local
MLA or local MP. No Panchayat President can decide anything on his own.
He does not know what is the scheme, which is meant for his village. .He
doesn't know what the law is. He does not know from where he can get it. He
entirely depends upon the bureaucracy for effective functioning at the local
level. This system has to change. Unless you change that system, whatever
amount of money, crores of rupees, which you may transfer from the Centre
to the various States and to the local bodies, | don't think we will have a
transformation of the real village panchayat, the local self-government.

Sir, our hon. Prime Minister has said that effective and sustainable
poverty alleviation could be achieved only by empowering Panchayati Raj
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institutions in letter and spirit. So, Sir, that has to be achieved, if you want the
real panchayat system. Our hon. Prime Minister has also said 'create rural
business hubs in the villages'. In this direction, the Ministry has also taken
steps and the private-public-panchayat cooperation and cooperation from
other sectors is now sought in this regard. They are trying in that direction.
Sir, | compliment the UPA Government on two aspects. | compliment the UPA
Government for two important schemes. One is, the Rural Employment
Guarantee Act, which is for guaranteeing minimum employment. The other is,
the dream of our Prime Minister and my leader Soniaji of ‘Bharat Nirman
Porject’. These two projects are the best projects in free India for eradication
of poverty and to uplift the rural poor in this country. The manifesto of
Congress Party promises all these things, which have been agreed upon by
all the political parties supporting this Government in their Common Minimum
Programme, which this Government, over the last two years, have been
implementing faithfully and fruitfully.

Sir, | would take only two minutes more. Nearly Rs. 24,480 crores
were made available to the Ministry of Rural Development in 2005-06 and Rs.
31,443.62 crores is the estimate for 2006-07, which is an enormous amount
that has been allotted by the UPA Government for this purpose.

Sir, land reforms is one of the important aspects, which many hon.
Members have stressed upon. | would request, Sir, when we distribute lands
to the landless poor, we need not distribute one acre, half acre or two acres;
he cannot do anything with that. | would, therefore, urge upon the hon.
Minister to form cooperative societies and allot large areas of lands, so that
they could collectively use modern mechanisms and techniques for
agricultural operations. Unless that system is followed, merely giving half or
one acre to the landless poor would not solve the problem; he cannot do
anything.

Sir, hon. Member, Dr. P.C. Alexander, talked about new schools and
healthcare in the village. | wish to quote an incident here. When Shri Kamaraj,
the late Chief Minister and leader of Tamil Nadu, was there, he implemented
the programme of education in the rural areas. The procedure that he
followed was, an Education Officer would go with the officials to a village, call
all the villagers to a common place and say -- 'We have come here to open a
school. Can anyone here provide a rent-free school building? This does not
happen nowadays, but in those days one of the rich men would come forward
and say -- take my house. That house would be converted into a school. The
blackboard would be there in the jeep. It is
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immediately shifted there. Then, the Education Officer would say -- this is the
teacher for your village. It was called the 'Ore Asiriyar' system, which meant
'one teacher for each village. That system was adopted when Shri Kamaraj
was there. Though on account of a number of statutory rules, it is not
possible to make on-the-spot appointments nowadays, that system needs to
be taken as a guideline for the purpose of improving education and
healthcare.

Sir, many of the villagers are finding it difficult even to test blood
pressure, which is one of the simplest things. There is no equipment, no
persons available in the rural villages. Some measures should be there in the
rural villages to provide minimum healthcare, for diabetes and blood
pressure, so that at least they could go to the town, and have a massive
check up later. This is the minimum guarantee; a man requires a minimum of
these things in a village.

Sir, nearly 1,46,00,185 kilometres of rural roads are going to be laid.
Constructing roads is not sufficient. Creating the capacity for a man to travel
on that road is more important. Therefore, rural roads alone would not make
a man in a village travel to the urban areas. The capacity to travel on that
road is one of the prime needs, which needs to be provided by the Ministry.

Sir, | wish to say one sentence. A French scholar sarcastically said,
"the law in its majestic equality, treated the rich as well as poor alike, namely,
it prohibits the rich and the poor to sleep under the bridge, steal a bread and
beg in the street.' That is the law. Now, the poor is suffering and the
Government's responsibility is to save the poor.

Sir, the power and prestige of the British crown depends upon the
person who wears it. The Union Government's power and prestige is also
with the person who heads it. We are proud that Dr. Manmohan Singhiji's
leading this Government. Thank you, Sir.

DR. RADHAKANT NAYAK (Orissa): Thank you very much, Sir. |
would like to raise only two small points for the consideration of the two hon.
Ministers.

Sir, an institution is measured or assessed in terms of its structure
and its functions. In terms’ of structure, we have a perfect model. But in terms
of functions, it is caught up with a large number of procedural rigmaroles. You
are aware of the structure, Sir. We have the Central Government, the State
Government, District and the Zilla Parishad. We have
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a three-tier system at higher and again, a three-tier system at the lower level -
the Zilla Parishad, the Panchayat Samiti, Wards and the Village Committees.
With these five steps in order to have any kind of procedure and to evolve a
coherent or a simplified procedure is extremely difficult. | wonder whether any
kind of study has been made in order to evaluate the structure of Panchayats,
as well as their functions, the way they function.

Sir, you are aware as the letter of the law stands that we cannot omit
any of these levels from lIts five fold structure. | would like to know whether
any thought is being given for level jumping; whether any thought is being
given in order to eliminate one or two levels; whether any study is being made
or any thought is being given in the extremely important matters like when a
law is passed in the Parliament; from the Government - it definitely takes not
less than six months to reach the village level. It is in that context, Sir, that we
have to find out whether the kind of model that we have created will really
subserve the interest of the rural people. | would like to know whether a model
like Chinese Communes or the Israeli Kibutzs at the local level can be
established in the place of the model that we have created or the structures
that we have set up in order to make rural administration more functional land
more effective.

Sir, in terms of procedures | only want to highlight one point. Just as
our society is stratified, the villages are also highly stratified, and there we
have two kinds of leadership patterns. One is the traditional leadership pattern
and the other is the modern leadership pattern which the Panchayats have
thrown up. There is a perennial conflict between these two kinds of
leaderships. One is informal and the other is formal. Definitely, in a democratic
set-up, no formal institution of any kind can be free from politics and naturally
when politics is injected into this structure at the lowest level, you know what
happens. The poor remains somewhere else, and the programmes are
implemented the way they are done done as we understand. Sir, in such a
situation, the participatory mechanism that has been evolved under the
Panchayati Raj system has not, at all, resulted in any kind of effectiveness.
Because non-participation is complete at the ground level and all our women,
untouchables or tribals, as many of our hon. Members have spoken, remain
outside the Panchayati Raj System. They are either excluded or they become
totally silent and become part of the silent majority in the country. It is in this
context, Sir, that | would very humbly suggest to both the Ministers, who are
very wise and, at the same time, are very experienced, whether any study is
being made to find out that
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the structure that we have evolved and the functions that we have entrusted to
each of these levels are yielding the best possible results.

The third small point that | want to raise is: What is this urban-rural
continuum and to what extent this continuum is facilitating the information
inflow as well as information outflow? In that context, | ask, whether the
system of rural development that is in place at the ground level will, at all, help
us to build some kind of a social or rural capital in the country. Sir, in economic
terms, we think of growth of the country at the rate of 8 per cent, 9 per cent, or
10 per cent. But in what way, to what extent and in what manner the rural
poverty will have to be eliminated? It is not alleviated because there is a story
of alleviation. When we use the word alleviation, Sir, | am always reminded of
a story written as an illustration in the Oxford Dictionary. It is a small story.
There are two persons who were inside a jail for about ten years. Then they
got bored. Somebody was giving them food and someone else was giving
water. That was enough. Thereafter, they started singing to get out of the
boredom. That is how the term alleviation of drudgery or the difficulty is used.
So, poverty has to be eradicated not merely alleviate. May | ask, what is the
vision that these two Ministries have in this regard. | am talking about rural
poverty. What is the time-frame within which the social or human capital will be
built up and the benefit retention and growth mechanism will be put in place,
and the rural poor can actually overcome the drudgery and poverty in this
country. Sir, there are so many connected issues that cannot be discussed in
this short span of time and there are many other speakers. But, | would very
humbly urge that the structure, functions and the vision; if these Ministries
could kindly think and put something in place before the country regarding
rural development and Panchayati Rat, | would be grateful. Thank you.

ST B M (N8R) : a159-<aRe A18d L, 39T 39RT § 6
3ITA S dlet BT AT [T el A1 & &6 ,“3rue &g sei a8 a1
AR TG | WEIeY ,UP Tlld © LI AW Yol WPHorfy ey
IR , T JIRE =T Tgell’| §HHT 31 8,310 AN & BIC-H-BIC Afh 4
e I B3N ,SHDh! &I <l §AT B Dls Alh I~ DY Fhdl & , AP
BIEHY el STV & o7 519 aTael 34T & A1 T&dl § a1 T79 STl & 3R
HPH<l T ATT © , b 31T B IR HH o1l &l

THE VICE-CHAIRMAN (SHRI DATTA MEGHE): Mr. Faguni Ram, |
request you to wait for one minute. There is a statement by Shri Arjun Singhiji.
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